719122, 2:46 PM

Seventeenth Loksabha

an>

Ttile: Papers laid on the Table of the House by Ministers/Members.

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI SURESH C. ANGADI): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 394 of the Companies Act, 2013:-

(1) Review by the Government of the working of the Kolkata
Metro Rail Corporation Limited, Kolkata, for the year 2017-
2018.

(11) Annual Report of the Kolkata Metro Rail Corporation
Limited, Kolkata, for the year 2017-2018, alongwith Audited
Accounts and comments of the Comptroller and Auditor

General thereon.

(2) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 39/17/19]

(3) (1) A copy of the Annual Report (Hindi and English versions)
of the Centre for Railway Information Systems, New Delhi,
for the year 2017-2018, alongwith Audited Accounts.
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(i1) A copy of the Review (Hindi and English versions) by the
Government of the working of the Centre for Railway
Information Systems, New Delhi, for the year 2017-2018.

(4) Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 40/17/19]
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